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As part of the digital journey process, the insurance stakeholders proposing to set-up a
company which would develop an Insurance Electronic Marketplace for providing various
services to the policyholders, insurance stakeholders etc. in a seamless manner. The
stakeholders have further requested the Authority to provide necessary regulatory
framework (rules / regulations) for development of the platform.
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In view of the above, a Committee consisting of the following members have been
constituted to prepare the Draft IRDAI (Insurance Electronic Marketplace)
Regulations, 2023:-
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Dr. Mamta Suri, Executive Director (F&l), IRDAI - Chairperson;
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Ms. J. Meena Kumari, Executive Director (Life), IRDAI - Member;
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Mr. Randip Singh Jagpal, ED, Non-Life Department, IRDAI - Member;
iv) o 99 arfieer, digan, 2TeT TS S STORE Ul RIS - Ga:
Mr. Naveen Tahilyani, CEO, Tata AlA Life Insurance Company Ltd. - Member;
v Rt i, Su memeyd (@), sesRSINSTS - 4aw;
Ms. Sageena A., Dy. General Manager (Legal), IRDAI - Member;
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Mr. Keshava Rao A., Asst. General Manager (Team InsurTech), IRDAI -
Member Convenor
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The Committee would submit the Final Draft of IRDAI (Insurance Electronic
Marketplace) Regulations, 2023 within a period of 7 DAYS from the date of issuance
of the Order.
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This has approval of the Competent Authority.
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